
From,

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,

The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow

No. 599 /Admin. (Services)/2018       Dated: Allahabad: September 25, 2018

Subject:  Regarding  Nomination   of   Additional   District   &   Sessions   Judges   for
Refresher   Training   Programme   (Round1)   under   14th  Finance
Commission Scheme at JTRI, UP, Lucknow.

Madam,

With reference to your Letter No. RT18/JTRI2018 Dated 18.09.2018  on the

above subject,  I am directed to say that the Hon'ble Court has been pleased to approve

the   schedule   of   Refresher   Training   Programme   for   Additional   District   &   Sessions

Judges   (Round1)   under   14th  Finance   Commission   Scheme   at   Judicial  Training   &

Research Institute, U.P., Lucknow as indicated below:

S.N. Programme Duration Participants

1 Refresher   Training   Programme   for
Addl. District & Sessions Judges

08.10.2018 to 12.10.2018 As mentioned in List 'A'

2 Refresher   Training   Programme   for
Addl. District & Sessions Judges

22.10.2018 to 26.10.2018 As mentioned in List 'B'

3 Refresher   Training   Programme   for
Addl. District & Sessions Judges

29.10.2018 to 02.11.2018 As mentioned in List 'C'

4 Refresher   Training   Programme   for
Addl. District & Sessions Judges

12.11.2018 to 16.11.2018 As mentioned in List 'D'

5 Refresher   Training   Programme   for
Addl. District & Sessions Judges

26.11.2018 to 30.11.2018 As mentioned in List 'E'

I am further to say that the Court has also been pleased to nominate the officers

mentioned in enclosed Lists A, B, C, D & E (excluding the name of Sri Ashok Kumar

SinghVI, ADJ, Budaun mentioned at Sl. No. 24 in List 'A' and Sri Gobari Prasad,

ADJ, Sonbhadra mentioned at Sl. No. 25 in List 'B') for aforesaid Refresher Training

Programme (Round1)  on   the  dates  mentioned  against   their  names  at   JTRI,  U.P.,

Lucknow.

I am, therefore, to request you to take necessary steps accordingly. 

Enclosure: As above           Yours faithfully, 

       Sd/

                             Joint Registrar (Judicial) (Services)

No. 599 (i)/Admin. (Services)/2018 Dated: September 25, 2018
 Copy forwarded for information and necessary action to :
1. The Principal Secretary (Judicial) & L.R., Govt. of U.P., Lucknow. 

2. All the District & Sessions Judges, Subordinate to High Court of Judicature at Allahabad.



3. (i) Sri Arvind Kumar SinghII, Admin. General & Official Trustee, High Court Allahabad.
(ii) Smt. Meena Srivastava, Judicial Member Commercial Tax Tribunal, Gorakhpur.
(iii) Sri Udai Pratap Singh, Joint Registrar (J) (Accounts), High Court, Lucknow Bench,

Lucknow.
(iv) Sri Pawan Pratap Singh, O.S.D. (J), High Court, Allahabad.
(v) Km.   Rekha   Agnihotri,   Joint   Registrar   (J)   (Listing),   High   Court,   Lucknow   Bench,

Lucknow.
(vi) Sri Rakesh Kumar Shukla, Special Secretary and Addl. L.R. (Judicial), Government of

U.P., Lucknow.
(vii) Sri Vipin KumarI, Special Secretary and Addl. L.R. (Judicial), Government of U.P.,

Lucknow.
(viii) Sri Rama Shanker, Judicial Member, Commercial Tax Tribunal, Varanasi.
(ix) Smt. Kumud Pal, Special Secretary and Addl. L.R. (Legislative), Government of U.P.,

Lucknow.
(x) Sri  Ram Nagina Yadav,  Addl.  Director   (Training),   Institute  of   Judicial  Training &

Research, U.P., Lucknow.
(xi) Sri Atul Srivastava, Joint Registrar (J) (Services), High Court, Allahabad.
(xii) Sri Mohd. Ibrahim, Commercial Tax Tribunal, Allahabad.
(xiii) Sri Shesh Mani, O.S.D. (J) (Litigation), High Court, Allahabad.
(xiv) Sri Gyanesh Kumar, Joint Registrar (J) (SCMS), High Court, Allahabad.
(xv) Sri   Randheer   Singh,   Special   Secretary   and   Addl.   L.R.   (Judicial/   Legislative),

Government of U.P., Lucknow.
(xvi) Sri Indra Deo Dubey, O.S.D. (J) (Enquiry), High Court, Allahabad.

With the request that you shall report at JTRI, Lucknow on the scheduled date, for
participation in the aforesaid training.

4. The O.S.D. (Judicial) (Computer), High Court, Allahabad.

5. The Private Secretary to Hon'ble Mr. Justice Vikram Nath  with the request to kindly place the
aforesaid information before His Lordship.

 
                Sd/

                                                  Assistant Registrar (Services)
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